[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
MNotice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Mame of Name of [father Age of Address Party Electoral MNames of proposers Serial number
Number Candidate /mother/husband | candidate Affiliation roll of proposers
of ] number in the list
nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 3 9
8 REEC I, TR 7 208, HIfEEAFTH, pusie B 538 el gER and 128
Eﬂﬂﬁﬂqqﬂ'llﬂﬁ'qﬂ FiaEl, WA TEE 140
ﬁnz—fﬂ?ﬁ'ﬁzﬂﬁﬁlﬁﬁ. ﬁmwﬁvaﬁmh 271
urR- FEE e, HAE WG IH wer 145
Fore-ge, FETEE FEAH WA 133
s00014 FeiE AR HEal 134
T ey 10
T IR TN 208
Wi R e 219 r
forir gm 17 |
i
9 =g T ] WHE 71 208, HIiZEAR, T I TE 538 v TR 12
THodloTRoTFoTe AT, TR TR 9 126 r
- faem e mﬁ, IR & ™ 121 i
gHl- §a SEE, ATEE HAR 180 |
Feen-e, = m 19
800014 AN FHR TEEE 91
wferd AR TEE 82
fam == 237
T et 192
THiE FAX TF T AR 90

Place - Patna
Date - 11th March, 2024
Note :— wherever alternative is provided score out the word(s) not applicable.

| Subs. by Notifn No S 0. 364 (E). dated the 18* May. 1989, for Forms 3B and 3C.
2 Subs By Notifn. No. 5.0. 124(E), dated the 24™ February, 1993, for cerinin words.

Returning Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up 1o 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial
Number Candidate /mother/husband] | candidate Affiliation roll number of
of number proposers in
nominati of the list
on paper candidate maintained
under
section 152
| 2 3 4 5 6 T 8 9
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BT ARTESEE 224
ia el 160
aon feie 129
TN R 174
g FHETER ST 57
Place - Patna
Date - 11th March, 2024 Returr}qg Officer.

Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No S.0. 364 (E), daled the 18* May, 1989, for Forms 3B and 3C.
2. Subs Bv Motifn. No. S.0. 1 24(E). dated the 24® February, 1993. for cenain words,




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Mame of [father Apge of Address Party Electoral | Names of proposers | Serial number
Number Candidate fmother/husband] | candidate Affiliation roll of proposers in
of number the list

nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 T 8 0
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geR = T 115
Place - Patna

Date - 11th March, 2024
Note :— wherever alternative is provided score out the word(s) not applicable.

I, Subs by Notifn. Mo 5.0. 364 (E), doted the 18™ Moy, 1989, for Forms 3B and 3C.
2 Syuhs By Notifn Mo S0 124(E), dated the 24™ Fehruary, 1993, for eertain words.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Names of Serial number
Number Candidate /mother/husband] | candidate roll proposers of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 8 9
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Place - Patna

Date - 11th March, 2024
Note :— wherever alternative is provided score out the word(s) not applicable.

1 Subs. by Notifn. No. S.0. 364 (E). dated the 18 May. 1989, for Forms 3B and 3C

2 Subs By Notifn. No S.0 124(E), dated the 24" February, 1993, for cerain words.

Retun\g Officer




[FORM 3B]
(See rule 7)
NOTICE OF NOMINATION
Election to the Legislative Council by the member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral | Names of proposers Serial
Number Candidate /mother/husband | candidate roll number of
of 1 number proposers in
nominati of the Tist
on paper candidate maintained
under
section 152
| 2 3 4 5 6 7 8 9
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Place - Patna
Date - 11th March, 2024 Re{um% Officer
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Suebs by MNotifn. Mo. 5.0. 364 (E). dated the 18" May, 1989, for Forms 3B and 3C.
7 Sithe Fv Mofifn Ma S0 124F) dated the 24" Fehruare 1993 for rertain words




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Mames of Serial number
Number Candidate Imotherfhusband] | candidate roll proposers of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
I 2 3 4 5 6 3 8 9
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Place - Patna

Date - 11th March, 2024
Note :— wherever alternative is provided score out the word(s) not applicable.

F. Subs by Notifn. No 50 364 (E), dated the I5* May, 1989, for Forms 3B and 3C

2 Subs By Notifn. Mo. S.0. 124(E), dated the 24" Februory, 1993, for certain words.

RelumE\QQC][‘ﬁcer




[FORM 3B]
(Seerule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral MNames of Serial number
Number Candidate /mother/husband] | candidate roll proposers of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
| 2 3 4 5 6 T 8 9
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Place - Patna

Date - 11th March, 2024

Note :— wherever alternative is provided score out the word(s) not applicable.

. Subs by Notifn. Mo. 5.0. 364 (E), dated the 18® May, 1989, for Forms 3B and 3C.

2. Subs By Motifa. No. S.0. 124(E), dated the 24® February, 1993, for certain words
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[FORM 3B]
(Seerule 7)
NOTICE OF NOMINATION

Election to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Names of Serial number
Number Candidate fmother/husband] | candidate roll proposers of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
l 2 3 4 5 6 7 3 9
2 e Tied T 9 TR ol 98, =g A, ATER, YRHE W e 576 HFg TER 97E 4
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fir- 804423 foera AR gt 62
T TEET 9iEd a6
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o i AN 172
sEm s 38
Place - Patna
Date - 11th Marech, 2024 Returning Officer
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs by Notifn. Mo. $.0. 364 (E). dated the 18 May, 1989, for Forms 3B and 3C,
2 Subs By Notifn. No 5.0 124(E), dated the 24 February, 1993, for certnin words.




[FORM 3B]
(Seerule 7)

NOTICE OF NOMINATION

LElection to the Legislative Council by the member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father | Age of Address Party Affiliation | Electoral Names of Serial number
Number Candidate /mother/husband] | candidate roll proposers of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 8 9
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Place - Patna ?"‘:ﬁ:\ﬁ&]
Date - 11th March, 2024 Returning Officer
Note :— wherever alternative is provided score out the word(s) not applicable. Returning ﬂ?‘mf‘
for Biennial Election

1. Subs by Notifn. No. S.0. 364 (E). dated the |8 May, 1989, for Forms 3B and 3C.

; ' ncil
2 Subs By Notifn No. 5 0. 124(E), datcd the 24® February, 1993, for crtain words. 10 the Bihar Legislative Cou
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